 Resident of 235-AB, City Side Railway Coloay,
Kanpur Central, Presently working as Chief Parcel

Supervisor, North Central Railway, Kanpur Central,

o e Kanpur.
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(By Advocate : Sri M.K. Upadhyay and Shri R. K. Dixit)
Versus *B -
. Union of India through the General Manager,
North Central Railway, Allahabad. Vi
Il * " 5 III
Z. Divisional Railway manager, f

North Central Railway, Allahabad.
T Additional Railway Manager,

Nerth Central Railway, Allahabad.
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Manager,

North Central Railway, Allahabad.

LN

Deputy Chief Traffic Manager, R
North Central Railway, Kanpur Central,
Kanpur.
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ORDER
HON'BLE MR. A. K, SINGH, MEMBER-A

The applicant Shri Suresh Prasad Sinha has
filed this O.A. No.968/06 against orders dated
23.06.2006, 29.06,2006, 30.05.2006, 31.05.2006 end

23.06.2006 passed by respondent no.5.
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“fﬂﬁﬂx'cﬂnsidered view that 1
s are directed toc decide
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gt At

the learned counsel for the applicant.
t would be in the intﬁr&at.

of justice, if the respondent
the representation of the applicant within a
reasonable schedule of time.

of this

special circumstances

B In view of the
case, we direct the respondent no.d td decide the
cof the applicant dated 31.07.2006

T

from the S

representation
of two months

R the
o e

(Annexure-15) within a period
with t€h

s order in accordance

date of receipt of thi
order.

o

rules through a speaking

the above
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6. The OA is accordingl) dispos
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Ei;is further made clear that no punitive

direction.
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the

from
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today for
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action
A

Tribunal is taken

representation is decided.




